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Transport have confirmed that they 
have ordered a formal enquiry and 
that they have sent already a senior 
engineer and a ship surveyor to 
Bahrein. The total passengers on 
board ~. now reported to be 560 
traders. hl' .wkers, agents, staff etc. 60, 
crew l~  survivors 555 out 01 which 
108 i>::mg crew and the missing 1'0 far 
ar-: 197. 

Starl Radha Raman: It is reported 
that after the ,ship caught fire the life 
boats that were thcre were not func-
tioning and because they were not 
able to function the loss has been 
heavier. 

Shri Raj Bahadur: As have 
already stated here no life boat got 
c\car of th£' blazing ship. That is 
what 1hp hon. Mcmb£'r also has said. 
That is lruc, SO far as our infonna-
tion goes. 

]2.0'7 hra. 

PAPERS LAID ON THE TABLE 

NOTTnCATION UNDER TIIF. ESSENTIAL 

COMMODmES ACT 

The Deputy Minister of ArricuJture 
(Shrl M. V. Krishnappa): Sir, I beg 
to lay on the Table a copy of Noti1lca-
bon No. G.S.R. 464 dated the 1st 
April, 19tH. undl'r 5u -~ion (6) of 
Section 3 of the E.'1sential Commodi-
ties Act, 1955 [Placed in Librarv. 
See No. LT-2826/61J. 

COMMrITJ!:E ON PRIVATE 
MEMBERS' BILLS AND RESO-

LUTIONS 

1!!mJI'I"r.:JlCOND RatoIrr 

8an1ar BIIkam Smp (Bbatlnda): 
Sir, I beg to present the Eilhty-
sen>nd Report at the Committee on 
Private Members' Bills and Reeolu-
tlons. 

ESTIMATES COMMITTEE 

HUNDRED ANI) TWENTY-S&VENTH AND 

HUNDRED AND THIRTY-FIRST REPORTS 

Shr! Dasappa (Bangaiore): Sir, 
beg to present tht' following Reports 
01 the Estimatf's Commit.tee:-

(i) Hundred and twenty-seventh 
Report on the Ministry of Food 
nnd Agriculture (Department ot 
Food) (a) Directorate of Sugar 
and Vanaspati, and (b) National 
Sugar Institute, Kanpul'. 

(ii) Hundred and thirty-first Report 
on the Ministry of Food and 
Agriculturt' (Department of 
AgricultuJ'l')-Centra1 Mechanis-
ed Fnrm. Suratgarh. 

lZ.08 hrs. 

DEMANDS FOR GRANS·-contd. 
MINISTIIY OF DEFENCE--Conrd. 

Mr. Speaker: The House will now 
proc{!Ni with furtheol' discussion and 
voting on the Dt'mands for Grants 
ullder the control of the Minilltry of 
Defence. Shri D. C. Sharma may 
continue his speech. 

Shri M. R. Maaani (Ranchi-EMO: 
Mr. Speaker, Sir. I rbe to a point of 
order. 

}lr. Speaker: 
flnish his spt.'ech. 
of the House. 

u~l Shri Sharma 
He is in poeseuion 

Shrl M. R. Muanl: Thill concerns 
!lomeothing whkh happened yesterday 
and on which I set'k your rulln,. 

Mr. Speaker: I JOt the hon. Mem-
ber's letter. But Shri D. C. Sharma 
18 In possession 01 the House. Let 
him conclude. A.tter that I wlll leE". 

AD B •. Member: How much time 
ill IfOft, Sir? 

Mr. S ....... : Eight hQurlJ had ~ 
fixed for Uti •. 

All Roa ..... ber: Only :t;lur hCJunl 
are left. 

------_ •. _----_. --.. --. ---.-. -----




